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THE D~PUTY MINISTs'a IN ' THB 
MINISTRY , OF PERSONNEL, PUBLIC , 
GRIBVANCES A D 'PENSIONS '(SHRI 
BIREN SINGH ENQTI) ~ . (a) ' to (c). 
The recommendations ' of tbe Fourth Central 
Pay Comm~ssion .on pension are 'under 
active eon ide ation . of tbe Government. 
aDd tbe various 'views expressed by ' differpt 
sections pe~ ioriers at beiU'g kept in 

• view whi-te ,processiQg tbe repQ!t. 

Written Ans:t¥ir.r , 

'.' (a) , whetber' Ooyernment is aware ' tliat' 
some Multinational Ciga~atte Compa'Oles 
have manage4 to evade buge 'amounts , of 
exci e duty; and 

(b) if so. detltils tbereof and tbe 
',action takeo' to recover tbe excise duty '? 

, , ' 

THE MI ISTER OF STATE IN THB 
MINISTRY , OF FJNANCB (SHRI 

. JANARpHANA POOJARY) : (a) There 
are no Multinational Cigarette Companies 

, 429. SURI 
tbe Minister of 

H.M. PATEL 
FI 'ANeE be 

,I ' 

to state : . 

, (c) w tber aoy 
taken durin the year 
erring compsD1e; d 

action . as 
1986 agaios 

, . 
(d) if ~o, t e del j) tbereof? . . . 
T 'Ml ' ISTER OF STA E OF T a 

M 1 TRY 0 BTRO BUM 'A D 
"TO 'AL AS AD ' MINISTER OF 

STAT I T MINISTRY OF PINA CE 
(S I A MA DUTT): (!I) and (b). 

of ragrapb 2 (l) (i) Qf 'he NOD-
Fina ci I Compani s (Reserve 

B ok) if ctions, 1977 dateCi 20th June 
1977 issu d by tb e erve Baok of India 
8 HI vestment C()01pany" means any 
c rop Y which i . a finan~i 1 institution 
cacryi g on 'as it pr,incipal business tbe 
acquisition of s curit~ s. Til ' e ':, directions 
se k to"re ulate tbe . acceptance of , depo its ' , 
by these compa its sDd do not : extcmd to 
tbe deployment of fun by such c mpanjes. 

(c) ,No, Sh:. ' 

(d) . Does not aris~. 

430, SHRI RAM ,B AGAT 
PASWAN : Will tbe Mi~ist~r of FIN.\NCB 

leased to a~; , 

in Jndia. ' 

(b) Does Dot arise. 

Increale 10 Customs Duty QD V's.c9se 
.. ,Staple Fibre 

431. SHRJ RAM BHAOAT PASWAN : 
Will thc :Minister of FINA CB be pleased . 
to st~te : . 

(a) . whethe.r ' Goveromeot are ' aware 
the a large number: of ~a1J cale units 

. ~r'e facing . closure ,because of increa e in : . 
cu tom duty 0 ' Vi cose Stapl~ Fibre; ' 
and 

(b) , if 0, the step proposed to make ' 
avaiiabJe Viscose 'St pIe Fibre at cheaper 
rates to osman ' unit ? 

tHE MI ISTER 'OF STATE IN THB 
MINISTR Y . . QF ' PI ANCE .' (SHRJ 

' JANARD A . POOJAR,Y), : (tl) The 
,Government, has Qot made any i cre e in ' 
the customs duty on Viscose Staple ', Fibre ' 
r~c ntly. 

'(b) 'In vi of (8) 'ab~~e, does 
arise. 

Ce~tr_'1 Excise Conferences " n 1986 . . 
432. SHRI RAM ,BHAGAT PASWAN': 

Will the Minister 'of FI~ A NCE be pleased 
to tate :" 

(8) the number of copfcreoces held 
by Central xoise Department 'during J986 , 
with de'tails o,f. places ·" ,here ' conferences 
were held; abd 

. (b) tbe details of discussions held ~ , 

" THE MINISTER Of STATE I~ tHE 
td NIST Of' , fINANCE . (.;;JT, .t'Aa,-
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JANARDHANA POOJARY) • (a) and (b). 
. Conferences are held in Central Excise 

(a) tbe targol. of cleaninl 
Oaoaa fixed for yea ·1985, ·and 19.86; 

(b) tbe amount 'Of money spent on 
tbe project durinll tbis period; and 

(c) . tbe progress made 10 far? . _. ,. 

Department at various levels. Presumably, 
tbe reference i's to Zonal Conferonces of 
Collectors of Central Excise. . Dur,IDI 1986. 
24 Conferences were beld at Delhi. Bombay, 
Madras. Baogalore, Kodaikanal. Calcutta. 
Palo ... Bbubaneswat aod' ·Sbillong. During . 
th~ c!oofereoces, tbe. progress in the - THE MINISTER OF STATE IN THB 
collection of revenue With lefereo~e to tbe MI~ISTR Y OP ENVIRONMENT ~ND 
'targets sot for eacb , Collectoraie ' and FORBSTS (SHRI Z .R. ANSARI): (a) 
measures to achieve the targets 'were The ov~ran objective under Ganla Action 
reviewed. Similarly the pendency position Plan' is to complete major schemes fot 
'of various items of work Wtl "reviewed . and interception, diversion of w,Ilste wat~r and 
steps to red~ce . tbe' pendecy were discussed. treatment as required io 27 Class-I ' cltie. 
9ther it.ems ,discussed included redressal of (each having a ' population of ', toore tban 
public -grievances, disposal of assessment l'lakb). in U. P •• 'Bibar and West 8ensal 
disputes and . maiters of , senora" adminis- . during. the 7th Five year ~Ian. During 1985, 
frat,ion • . such as con tructioD of _ office . the tar8et was 'or tbe State Governments 
accommodation and staff welfere. of U.P., Bibar and West Senpl identifyinl 

" tbe variQus schemes to be taken up and 

Boa .. d for ,lodus'trfal and Financial. 
Reconstruction 

434. SHRI H.B. PATIL: 
SHRI -AKHTAR HASAN: 

Will the Minister of FINANCE be ' 
piea~ed to ~tate : 

{a) whether the Union Government 
'have recently constitut-ed a ' Boa{d for 
Industrial ana Financial ' ReconstQlction 
under the Sick Companies (Special Provi-
sions) Act. 1985 and 

(b) if so, the detail~ ' regarding, its 
composition and functions ? 

"THB MINISTE~ OF STATE IN THE . 
MINISTRY OF FINANCE (SHRI 

" JANARPHAN~ PO,OJARY) : (a) and (b). 
A Board . for Inaustrial and F.inancial ' 

• Rec.onstruction {BIFR) bas ' been set ' up 
with effect from 12·1 .. 1987 in accordance 

, with , the ' provisions of Sick Industrial 
'Companies (Special Provi tons) Act, 1985~' 
Initially a Chairman and 6 Members of the' 
BJFR have been appointed. The Board is . 

prepare ' 'preliminary reports. By end of 
1986-87. State Government are to ubmlt 
proj~ct ropotts for all tbe schemes. Work 
in 20 ~ut ~f cities was to· comlnence by 
erid 1986·87. 

(b) Durina ,1985-86 an amount of 
Rs~ 6.06 crores and during 1986-87 till 31st 
Jaouary, 1987 an amount of ' R 23.30 
~rotes hag been made' available to the 

' execuUng agencies for execution of the 
.schemes; ., ' 

(c) Till 31 i January'; 1987. ' the Stato 
Governments have i~enti6ed 259 scheme 
to be taken up' under Ganga 'Action ' Plao. 
Out of this. reports for 11'7 chemot at a 
cost of Rs, J 93.83 crotes have been lub-
mitted:, So .far 133 schemes at a cQst of 
Rs. 94.41 crores ' have been , 8anctioD~d. 
Work on execution of 100' schemes ·in 21 
cities have-alread, been started. 5 Scheme 

- at a cost of Rs. 2.S7" crores bave beeD ' 
completed at Hardwar-Rishikelb. Ram-
nagar Aear Varanasi aDd Patoa. 

, . . 
", Lie,ences, to Manufactore C.T .V. 'Tubes " 

lind Optical Fibre P'r,oJect8 

y~t to become fuily operational. , 

Cleaning of Ganga 

436. SHRI PRATAP BHANU SHARMA. 
, . Will tJle pRIME M.JNISTER be pleased t~ 

state : . , 

435. SH1;t1 NARAYAN CHOUBEY : 
Will tbe Minister of ENVIRONMENT AND 

"f ~BSTS ~ pteas ( ,~t. ,-
'(a) whether . the ~adbya . Prade.h 

State Blectronics' Devclopmei:,t ' Corpora,foD 
. ,.~o~al baa ap~lied ~o 'lb," ~paftme~t pf 

'. 




